NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 10.12.2020 (THURSDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Shree Pathology Laboratory Tarun Arora
(Ins) No. 990 of Vs.
2020 Bigdream Ventures Pvt. Ltd.
2. Comp. App. (AT) | Mukul Kumar Rajiv K. Virmani
(Ins) N0.1050 of | Resolution Professional of KST
2020 Infrastructure Ltd.
Vs.
RPS Infrastructure Ltd.
3. Comp. App. (AT) | Cogent Engineers Pvt. Ltd. (Under Kairav Anil Trivedi
(Ins) No.1051 of | CIRP)
2020 Vs.
Karmic Energy Pvt. Ltd.
4, Comp. App. (AT) | Ashmeet Singh Bhatia Rakesh Kumar
(Ins) No. 1052 of | Vs.
2020 Arena Superstructures Pvt. Ltd. & Anr.
5. Comp. App. (AT) | Newogrowth Credit Pvt. Ltd. Manish Gupta
(Ins) No. 1053 of | Vs.
2020 Resolution Professional,
Bhaskar Marine Services Pvt. Ltd. &
Ors.
6. Comp. App. (AT) | Seroco Lighting Industries Pvt. Ltd. Abhijeet Swaroop
(Ins) No. 1054 of | Vs.
2020 Ravi Kapoor
RP for Arya Filaments Pvt. Ltd. & Ors.
For Admission (After Notice)
7. Comp. App. (AT) | Anil Kumar Rajendra Beniwal Pratiksha
(Ins) No. 786 of Vs. Sharma,R1
2020 Allahabad Bank & Ors. Sidharth Tandon, R-
2
8. Comp. App (AT) | Radico Khaitan Ltd. Ajay Bhargava
(Ins) No. 919 of Vs.
2020 BT & FC Pvt. Ltd. and Ors.




9. Comp. App (AT) | Ceasefire Industries Pvt. Ltd. Keith Varghese
(Ins) No. 923 of Vs.
2020 Cambay SEZ Hotels Ltd.

10. | Comp. App. (AT) | Pitti Coal Company Ashish Chauhan
(Ins) No. 943 of Vs.
2020 Mahalaxmi Continental Ltd. & Ors.

11. | Comp. App. (AT) | Shailendra Singh Abhishek Parmar
(Ins) No. 945 of Vs.
2020 Nisha Malpani

12. | Comp. App. (AT) | Crown Tobacco Company Pvt. Ltd. Mayank Kshirsagar

(Ins) No. 951 of
2020

Vs.
Crale Foodlinks Pvt. Ltd.

Copy to: -

By the order of Hon’ble Acting Chairperson

1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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